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The Deputy Minister in the De-
partment of Social Welfare (Shrimati
Chandrasekhar): (a) and (b). It may
be that in some areas certain castes
are deriving more advantage than
others from the schemes intended for
the Scheduled Castes as a whole. But
this does not mean that they are
depriving other sections of all faci-
lities.
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. and Stomach Troubles among
Residents of Ravidas Nagar

‘683 Shri Naval Prabhakar:
Shri P. L, Barupal:
Shri N. R. Laskar:
Shri Balakrishnan:
Shri Elayaperumal:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether it is a fact that the
people living in Shri Guru Ravidass
Nagar (Amrif Kaupuri Prasad
Nagar), Delhi are very much affected
by T.B. and stomach troubles due to
spreading of stone powder dust by
the stone crusher Mill which is in
the heart of the locality;

(b) whether two children of M.E.
Primary School which is very close
to the above Mill dieq due to stomach
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troubles created by the ‘stone pow-
der dust;

(c) whether this matter has been
brought to the motice of Govern-
ment by the people of thp locally, and

" (d) if so, the action taken to shift
the Mills from the place?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
and (b). No survey has been carried
out to find out the cause or exact
incidence of T.B. in this area.

The number of cases registered in
the T.B. Clinic for treatment are as
follows:—

40 cases
106 cases

(1) Amrit Kaur Purj
(2) Prasad Nagar

No death due to stomach trouble
created by stone powder dust has
been registered in the ‘Births and
Deaths Registration Office’ of the

area.

(c) No representations about this
matter appear to have been made by
the people of the locality either to
the Delhi Municipal Corporation
authorities or to Government.

(d) As it is an unlicensed and un-
authorised stone crushing mill ip a
non-conforming  area, prosecution
against the owner of the mill has been
launched. The proprietor of the Mill
has however brought an injunction
order from the Civil Court,

Team to USSR to study Insurance of
Plant and Machinery
*684. Shri Sidheshwar Prasad:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri S. C. Samanta:
Shri Subodh Hansda:

Will the Minister of Finance be
pleased to state:

(a) whether it iz a fact that an
{Indian team +went recently to
U.SSR. to explore the possibilities





